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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 15.10.2025 (WEDNESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 492/2025 

To dispense with 
IA No. 1396/2025 

For Stay 

IA No. 1397/2025 

 

Krishnan  

Vs 

C Sanjeevi, Liquidator 
of Anu Engitech Pvt Ltd 

& 2 Ors.  

Ms. V Srimathi  

2.  Comp App (AT) (CH) 

(Ins) No. 513/2025 

 

R Sugumaran  

Liquidator, Briar Knoll 

Mills Pvt Ltd  

Vs 

Gunasekaran, 

Liquidator of 

Paramount Mills Pvt 

Ltd 

 

Mr. R Sugumaran  

Party in person 

 

 

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
3.  Comp App (AT) (CH) No. 

127/2025 
For Stay 

IA No. 1432/2025 

For Direction 

IA No. 1433/2025 

For Condone Delay  

IA No. 1435/2025 

 

(With defects) 

Ravi Ramesh Babu & 

Anr  
Vs 

Kanti Conductors Ltd & 

8 Ors 

Mr. Asad Hussain   

 
For Orders 
(Request for adjournment in Item No. 4 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
4.  IA No. 1299/2025 

For Additional Docs 

in 

Comp App (AT) (CH) 

(Ins) No. 423/2024 

For Stay 

IA No. 1151/2024 

To Vacate Stay 

IA No. 1032/2025 

S Parvathi 

Suspended Director of 

the Corporate Debtor 

Mast Innovative 

Products Pvt Ltd 

Vs 

Valdel Projects Pvt Ltd 

& Anr 

 

Mr. Sandeep Kumar 

Ambalavanan 

Ms. Shubharanjani 

Ananth- R1 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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5.  Comp App (AT) (CH) No. 

26/2023 

Vishnukant Gupta  

Vs  

Sulochana Gupta  

WITH 

Mr. Akhil Suresh Mr. Sherry Samuel 

Oommen 

6.  Comp App (AT) (CH) No. 

27/2023 

Vishnukant Gupta  

Vs  

Sulochana Gupta  

WITH 

 

Mr. Akhil Suresh Mr. PJ Anil Kumar 

7.  IA No. 1202/2024  

(For Substitution) 

in  
Comp App (AT) (CH) No. 

28/2023  

For Direction  

IA No. 1204/2024 

 

Anika Gupta  

Vs  

Radha Ballabh Gupta  
 

WITH 

Mr. Akhil Suresh Mr. Sukumar Nainan 

Oommen 

8.  IA No. 1201/2024  

(For Substitution) 

in  

Comp App (AT) (CH) No. 

29/2023  

For Direction  

IA No. 1203/2024 

 

Vishnukant Gupta  

Vs  

Radha Ballabh Gupta  

 

WITH 

Mr. Akhil Suresh Mr. Sukumar Nainan 

Oommen 

9.  Comp App (AT) (CH) No. 

30/2023 

Vishnukant Gupta  

Vs  

Sulochana Gupta  

WITH 

 

Mr. Akhil Suresh Mr. PJ Anil Kumar 

10.  Comp App (AT) (CH) No. 

31/2023 

Vishnukant Gupta HUF  

Vs  

Sulochana Gupta 
 

Mr. Akhil Suresh Mr. PJ Anil Kumar 

11.  IA No. 1349/2025  
(For Additional Docs)  

in  

Comp App (AT) (CH) 

(Ins) No. 364/2024  

For Stay  

IA No. 1002/2024  

To dispense with 

 IA No. 1003/2024  

To Vacate Stay  

IA No. 160/2025  

For Direction  

IA No. 161/2025 

 

Srisailan 
Krishnamurthy 

Suspended Director of 

Biomylz Pvt Ltd  

Vs  

Rahul Narayana Reddy 

& Anr 

Ms. R Moneshaa  
Ms. A Rithikha 

Mr. S Vivekananda- R1 

12.  IA No. 477/2025  

(For Condone Delay)  

in  
Comp App (AT) (CH) No. 

31/2025  

For Stay  

IA No. 478/2025 

 

The Registrar of 

Companies, Karnataka  

Vs  
Azim Premji Trustee 

Company Pvt Ltd  

 

WITH 

Mr. Avinash Krishnan 

Ravi 

Mr. H Karthik Seshadri 

13.  IA No. 480/2025  

(For Condone Delay)  

in  

Comp App (AT) (CH) No. 

32/2025  

For Stay  

IA No. 479/2025 

 

The Registrar of 

Companies, Karnataka  

Vs  

Azim Premji Trustee 

Company Pvt Ltd 

Mr. Avinash Krishnan 

Ravi 

Mr. H Karthik Seshadri 
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14.  IA No. 1100/2025  

(For Condone Delay)  

in  

Comp App (AT) (CH) 

(Ins) No. 367/2025  

To dispense with  

IA No. 1098/2025  
For Stay  

IA No. 1099/2025 

 

Uday Kumar Sahu & 

Anr  

Vs  

Birendra Kumar 

Agarwal, RP of 

Manjeera Retail 

Holdings Pvt Ltd & 2 
Ors  

WITH 

Mr. K Venkatesan  

15.  IA No. 1101/2025  

(For Condone Delay)  

in  

Comp App (AT) (CH) 

(Ins) No. 368/2025 

Uday Kumar Sahu & 

Anr  

Vs  

Birendra Kumar 

Aggarwal, RP of 

Manjeera Retail 

Holdings Pvt Ltd & 2 

Ors 

 

Mr. K Venkatesan  

16.  Comp App (AT) (CH) 

(Ins) No. 307/2024  

For Stay  

IA No. 820/2024 

 

Punjab National Bank 

Vs  

Nagireddy Venkata 

Pratap Reddy & 8 Ors 

Ms. Shweta Dubey Mr. Avinash Krishnan 

Ravi- R1- R8 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
17.  Contempt Case (AT) No. 

07/2019  

in  

Comp App (AT) (Ins) No. 

552/2018 

Gandhar Oil Refinery 

(India) Ltd  

Vs  

Ragurama Krishnaraja 

& Anr.  

WITH 

 

Mr. Ajay Gagger Mr. Anirudh Wadhwa 

R1 

18.  Contempt Case (AT) No. 

08/2019  

in  

Comp App (AT) (Ins) No. 

553/2018 

 

Gandhar Oil Refinery 

(India) Ltd  

Vs  

Ragurama Krishnaraja 

& Anr 

Mr. Ajay Gagger Mr. Yogesh Jagia R1 

 
For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

19.  TA (AT) No. 192/2021 

(Comp App (AT) (Ins) 

1405/2019) 

Geetha Sugars  

Vs  

The Indian Sugars and 

Refiners Ltd 
 

Mr. Mithun Shashank  

20.  Comp App (AT) (CH) No. 
12/2024 

Kaniyamparambil 
Madhavan Babu & Anr. 

Vs  

Vyapar Mandir 

Palarivattom Pvt Ltd &  

6 Ors 

 

Ms. Saranya VS  

21.  Comp App (AT) (CH) 

No. 56/2024 

For Stay 

IA No. 825/2024 

Mekalai Rajkumar 

Vs 

Chain-Sys (India) Pvt 

Ltd & 8 Ors. 

 

Mr. CV Vijayakumar Mr. EK Kumaresan 

R2 R9 
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22.  Comp App (AT) (CH) 

(Ins) No. 77/2024 

ICICI Bank Ltd.  

Vs  

Compar Estates and 

Agencies Pvt Ltd 

 

Shivakumar & Suresh Mr. CV Shailendran 

23.  Comp App (AT) (CH) 

(Ins) No. 166/2024  

For Exemption  

IA No. 440/2024 

Rythm Jain 

Vs  

Atlantic Spinning and 

Weaving Mills Ltd.  

Rep by its Liquidator, 
Sujata Chattopadhyay  

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

24.  Comp App (AT) (CH) 

(Ins) No. 177/2024  

For Exemption  

IA No. 484/2024 

Rythm Jain  

Vs  

Atlantic Spinning & 

Weaving Mills Ltd.  

Rep by its Liquidator 

Sujatha Chattopadhyay  

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

25.  Comp App AT) (CH) 

(Ins) No. 199/2024 

Atlantic Spinning and 

Weaving Mills Ltd  

Rep. by its Liquidator 

Sujata Chattopadhyay  

Vs  

Somil K. Ne. Gandhi 

Proprietor, Sir Cloth 

Manufacturer Co &  

3 Ors.  
WITH 

Mr. VV Sivakumar Mr. Ankur Goel R1 

26.  Comp App (AT) (CH) 

(Ins) No. 252/2024 

Atlantic Spinning and 

Weaving Mills Ltd.  
Rep by its Liquidator, 

Sujata Chattopadhyay 

Vs  

Rythm Jain & 2 Ors  

WITH 

Mr. VV Sivakumar  

27.  Comp App (AT) (CH) 

(Ins) No. 466/2024  

For Exemption 

IA No. 1271/2024 

Sansar Investment & 

Finance Company Pvt 

Ltd  

Vs  

Atlantic Spinning and 

Weaving Mills Ltd 

Through its Liquidator, 

Sujata Chattopadhyay  

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

28.  Comp App (AT) (CH) 

(Ins) No. 103/2025  

For Exemption  

IA No. 283 & 284/2025  
For Stay  

IA No. 285/2025 

Sansar Investment & 

Finance Company Pvt 

Ltd  

Vs  
Atlantic Spinning & 

Weaving Mills Ltd. 

Through its Liquidator 

Sujata Chattopadhyay 

& 2 Ors.  

WITH 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

29.  Comp App (AT) (CH) 

(Ins) No. 104/2025  

For Exemption  

IA No. 286 & 289/2025  

For Stay  

IA No. 287/2025  

For Additional docs  

IA No. 288/2025 

 

Rythm Jain & Anr.  

Vs  

Atlantic Spinning and 

Weaving Mills Ltd & 2 

Ors 

Mr. Ankur Goel Mr. VV Sivakumar- R1 
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30.  Comp App (AT) (CH) 

(Ins) No. 103/2024 

Asmitha Microfin Ltd. 

Vs 

Reserve Bank of India 

& 5 Ors. 

Mr. Jerin Asher Sojan Mr. M Kumaresan- R1 

Mr. Anand- R2 

Mr. Pranava Charan R3 

Mr. Menon-R4 

Mr. Varun Srinivasan 

R5 

 

31.  Comp App (AT) (CH) 

(Ins) No. 301/2024 

For Direction 
IA No. 796/2024 

For Exemption 

IA No. 797/2024 

For Stay 

IA No. 798/2024 

 

Bhalakh Realtors Pvt 

Ltd & Anr. 

Vs 
N. Kumar, RP of 

Sheltrex Developers Pvt 

Ltd & Anr 

Ms. Arva Merchant Mr. B Ramana Kumar 

R1 

Mr. Kaushik N Sharma 
R2 

32.  Comp App (AT) (CH) 

(Ins) No. 356/2024  

For Stay  

IA No. 530/2025 

State Bank of India & 3 

Ors  

Vs  

Aneetha Subramaniam 

RP of Karur KCP 

Packkagins Ltd & Anr 

 

Mr. R Imayavaramban Mr. Avinash Krishnan 

Ravi- R1  

Mr. H Karthik Seshadri 

R2 

33.  Comp App (AT) (CH) 

(Ins) No. 477/2024 

For Stay 

IA No. 1315/2024 

Bank of India 

Vs 

Immaneni Eswara Rao 

Liquidator of Nithin 

Proteins Pvt Ltd 
WITH 

 

Mr.S Sathiyanarayanan  

34.  Comp App (AT) (CH) 
(Ins) No. 32/2025 

For Stay 

IA No. 120/2025 

Bank of India 
Vs 

Immaneni Eswara Rao, 

Liquidator of Nithin 

Grains and Mills Pvt. 

Ltd. 

WITH 

Mr.S Sathiyanarayanan  

35.  Comp App (AT) (CH) 

(Ins) No. 33/2025 

For Stay 

IA No. 122/2025 

Bank of India 

Vs 

Immaneni Eswara Rao, 

Liquidator of Nithin 

Nutritions Pvt. Ltd. 

 

Mr.S Sathiyanarayanan  

36.  Comp App (AT) (CH) 

(Ins) No. 06/2025 

For Stay 

IA No. 26/2025 

For Exemption 

IA No. 28/2025 
For Additional docs 

IA No. 29/2025 

 

K. Sivalingam, RP of 

NCS Sugars Ltd. 

Vs 

The Competent 

Authority cum Deputy 

Collector, Mumbai & 7 
Ors 

Mr. Y Suryanarayana Mr. Menon- R3 

37.  Comp App (AT) (CH) 

(Ins) No. 48/2025 

For Stay 

IA No. 180/2025 

Religare Finvest Ltd. 

Vs 

N. Kumar, RP of 

Sheltrex Developers Pvt 

Ltd & 2 Ors. 

Mr. Ashwin Shanbhag Mr. B Ramana Kumar 

R1 

Mr. Varun Srinivasan 

R2 

Mr. Kaushik N Sharma 

R3 

38.  Comp App (AT) (CH) 

(Ins) No. 65/2025 

P Suganya, Proprietor 

of TT Energies 

Vs 

R Venkatakrishnan 

Paragon Steels Pvt Ltd 

& Anr. 

 

Mr. R Vidhya Shankar Mr. VV Sivakumar R1 
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39.  Comp App (AT) (CH) 

(Ins) No. 147/2025 

For Stay 

IA No. 397/2025 

For Urgent listing 

IA No. 398/2025 

 

Dr. K Shashidhar 

Vs 

Central Bank of India 

& Anr. 

WITH 

Mr. Anirudh Krishnan Mr. D Ebenezar Inbaraj 

R1  

40.  Comp App (AT) (CH) 

(Ins) No. 148/2025 

For Urgent listing 
IA No. 399/2025 

 

Dr. K Shashidhar 

Vs 

Central Bank of India 
& Anr. 

Mr. Anirudh Krishnan  

41.  Comp App (AT) (CH) 

(Ins) No. 325/2025  

For Exemption  

IA No. 985/2025  

For Stay  

IA No. 986/2025 

 

Dayananda  

Vs  

State Bank of India &  

3 Ors 

Mr. TR Sundaram Mr. K Chandrasekaran 

R1 R2  

Mr. T Ravichandran R3  

42.  Comp App (AT) (CH) 

(Ins) No. 344/2025 

Immaneni Eswara Rao, 

Erstwhile RP, Vantage 

Machine Tools Pvt Ltd 

Vs 

Canara Bank & Anr. 

 

Mr. D Ganesh Raj Mr. ML Ganesh  

43.  Comp App (AT) (CH) 

(Ins) No. 356/2025  

For Stay  

IA No. 1069/2025 

The Recovery 

Officer/The Regional 

Provident Fund 

Commissioner, EPFO 

Vs  

Amier Hamsa Ali Abbas 
Rawther, The 

Liquidator of Floram 

Shoes India Pvt Ltd 

WITH 

Mr. PK Panneer Selvam Ms. Jayanthi K Shah  

44.  Comp App (AT) (CH) 

(Ins) No. 358/2025  

For Exemption  

IA No. 1072/2025  

For Stay  

IA No. 1074/2025 

The Recovery 

Officer/The Regional 

Provident Fund 

Commissioner, EPFO 

Vs  

Amier Hamsa Ali Abbas 

Rawther, The 

Liquidator of Floram 

Shoes India Pvt Ltd & 

Anr. 

Mr. PK Panneer Selvam Ms. Jayanthi K Shah  

45.  Comp App (AT) (CH) 

(Ins) No. 427/2025 

Venkata Narasinga Rao 

Kalvakota, RP 

Vs 

Union Bank of India 
 

Mr. Raja Shekar Rao 

Salvaji 

Mr. M Muthuperiasamy 

46.  Comp App (AT) (CH) 
(Ins) No. 466/2025 

For Stay 

IA No. 1326/2025 

T Johnson & 2 Ors. 
Vs 

R. Venkatakrishnan 

Liquidator of the 

Corporate Debtor, 

St. John Freight 

Systems Ltd 

 

Mr. K Pawan Jhabakh  
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For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

47.  TA (AT) No. 260/2021 

(Comp App (AT) No. 

107/2019 

For Stay 
IA No. 1490/2019 

For Exemption 

IA No. 1491 & 

1492/2019) 

United Spirits Limited 

& Anr. 

Vs 

Shri Neel Rajesh Shah 
& Anr 

Dr. Gopal Das Bhavan Ms. Khushbu V Prabhu 

R1 

48.  TA (AT) No. 

45-46/2021 

(Comp App (AT) No. 

89- 90/2020 

For Interim Relief 

IA No.1490-1491/2020 

For Exemption 

IA No.1492-

1493/2020) 

Super Royal Holidays 

Pvt Ltd & 2 Ors. 

Vs 

Union of India, MCA & 

Anr. 

Mr.Rohan Rajasekaran Mr. PS Singh- R1 

49.  TA (AT) No. 252/2021 

(Comp App (AT) (Ins) 

No. 967/2020) 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs 

Sethi Engineers and 

Foundry Ltd. 

 

Mr. Varun Srinivasan Mr. Y Suryanarayana 

50.  Comp App (AT) (CH) 

(Ins) No. 154/2021 

Dolfee Correya & Anr. 

Vs 
Bijoy Prabhakaran 

Pulipra, RP of PVS 

Memorial Hospital Pvt. 

Ltd. & Anr 

 

Mr. Srikant Mohan Mr. Bijoy P Pulipra R1 

Mr. Pradeep Joy R2 

51.  Comp. App (AT) (CH) 

(Ins) No. 294/2021 

For Exemption 

IA No. 626/2021 

MG Mohan Kumar & 

2 Ors 

Vs 

American Road 

Technologies & 

Solutions Pvt Ltd. 

 

Poovayya & Co 

Mr. Tejpal Singh 

Rathore 

Mr. KK Vijay Vigneshwar 

52.  Comp App (AT) (CH) 

No. 51/2022  

For Stay  

IA No. 578/2022  

For Direction  

IA No. 934/2023 

For Urgent Hearing 
IA No. 1436/2025 

 

Uma Packaging & Anr. 

Vs  

Tirumalatirupati 

Constructions India 

Pvt Ltd & 8 Ors. 

Mr. Y Suryanarayana Mr. K Manivannan R2 

Mr. Aravind AS- R9 

53.  Comp App (AT) (CH) 

(Ins) No. 152/2022 

For Stay 

IA No. 357/2022 

Canara Bank 

Vs 

Vantage Machine Tools 

Pvt Ltd. 

WITH 

Mr. ML Ganesh 

Mr. CS Sashikumar 

Mr. Avinash Krishnan 

Ravi 

Mr. Jerin Asher Sojan 

54.  Comp App (AT) (CH) 

(Ins) No. 154/2022 

For Stay 

IA No. 360/2022 

 

Canara Bank 

Vs 

Vijaya Durga Green 

Fields Pvt Ltd. 

Mr. ML Ganesh 

Mr. CS Sashikumar 

Mr. Avinash Krishnan 

Ravi 

Mr. Jerin Asher Sojan 

55.  Comp App (AT) (CH) 

(Ins) No. 366/2022 

For Exemption 

IA No. 853/2022 

 

Ashish Arjun Kumar 

Rathi, Liquidator for 

Ind Barath Power Ltd. 

WITH 

Mr. Bhagavath 

Krishnan 
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56.  Comp App (AT) (CH) 

(Ins) No. 127/2021 

For Stay 

IA No. 225/2021 

For Exemption 

IA No. 226/202 

Power Finance 

Corporation Ltd & 

2 Ors 

Vs 

Ashish Arjun Kumar 

Rathi, RP (Now 

Liquidator) Ind–Barath 
Power (Madras) Ltd & 

13 Ors 

WITH 

 

Mr. Deepak Khurana Mr. Bhagavath 

Krishnan - R1 

Mr. DVAS Ravi Prasad 

R3,R6, R8, R10- R12 

& R14 

Mr. VVSN Raju R9 

Mr. Shashank 
Agarwal R12 

Mr. Narendar Naik 

R13 

57.  Comp App (AT) (CH) 

(Ins) No. 193/2021 

For Exemption 

IA No. 393/2021 

For Urgent Hearing 

IA No. 192/2023 

Ashish Arjun Kumar 

Rathi, Liquidator of 

Ind-Barath Power 

(Madras) Ltd 

Vs 

Kanumuru Raju 

Raghu Rama Krishna 

& 12 Ors. 

 

Mr. Bhagavath 

Krishnan 

Mr. DVAS Ravi Prasad 

R1-R6, R9- R11, R13 

Mr. Kumar Anurag 

Singh- R7 

Mr. VVSN Raju R8 

Mr. Anant Merathia 

R12 

58.  Comp App (AT) (CH) 

(Ins) No. 379/2022 

For Stay 

IA No. 894/2022 

For Exemption 

IA No. 895/2022 

V-Con Integrated 

Solution Pvt Ltd 

Vs 

CA Uthukuli Venkata 

Rao Sujatha, 

Erstwhile RP of Shaan 
Technologies Pvt Ltd & 

4 Ors 

 

Ms. Kritika Nagpal Mr.S Sathiyanarayanan 

R1 

59.  Comp App (AT) (CH) 

No. 52/2023 

Quadrangle Trading 

Services Pvt Ltd 

Vs 

The Registrar of 

Companies, Tamilnadu 

A&N Islands, Chennai 

& Anr 

 

Mr. R Subramanian Mr. Avinash Krishnan 

Ravi 

60.  Comp App (AT) (CH) 

(Ins) No. 443/2023 

Nagarjuna Steel Pvt 

Ltd 

Vs 

Preca Solutions India 

Pvt Ltd 

 

Mr. Raja Shekar Rao 

Salvaji 

Mr. Rohan Rajasekaran 

61.  Comp App (AT) (CH) 

No. 41/2024 

 

 

K.Ramlal Kawarlal 

Jain, Proprietor of 

Kawarlal & Co. 

Vs 
Union of India, 

Through Serious Fraud 

Investigation Office 

(SFIO) 

 

Mr. S Baskaran Mr. B Mohan 

62.  Comp App (AT) (CH) 

(Ins) No. 222/2025 

For Exemption 

IA No. 622 & 623/2025 

For Stay 

IA No. 624/2025 

For Additional Docs 

IA No. 625/20225 

 

Kotak Mahindra Bank 

Ltd 

Vs 

Ravindra Beleyur 

Liquidator of Reliable 

Cashew Company Pvt 

Ltd & 6 Ors 

Mr. Akshay Goel Mr. T Ravichandran R1 

 

 

 

 



 

9 
 

02.00 PM 

Note: After the matter listed at 02.00 pm, the regular Cause list will continue. 
 
For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
63.  TA (AT) No. 66/2021 

(Comp App (AT) No. 

393/2017) 

For Stay 

IA No.743/2024 

To Adv. Hg 

IA No.749/2024 

For Additional docs. 
IA No. 173/2025 

 

Gireesh Kumar Sanghi 

& Anr. 

Vs 

AGA Publications Ltd. 

& 13 Ors 

Ms. Anju Jain Mr. Yogesh Jagia  

R1, R12-R14 

Mr.Y Suryanarayana  

R2- R4 

Mr. Sharad Sanghi  

R5-R7 

Mr. Sriram 

Venkatavaradan  
R8-R11 
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